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—Shrt*5ha**m Vir Varist*-«lio ab
sent. Question No. 911—Shri Samar 
Guha.

SHRI SAMAB GUHA; Before I read 
out the number of tbe question, I 
have a submission to make. This is a 
very simple question. I did not give 
priority to it. There are a number of 
questions I have tabled. There is one 
explosive question about the United 
Commercial Bank and about which I 
have enough material and for which I 
have given the first priority. Another 
question I also gave second or third 
priority. This question was perhaps 
on 3rd, 4th or 5th priority. I do not 
know how it has come at first priority. 
I suspect, because I have much mate
rial about the Chairman, United '"am 
mercial Bank, who has been given ex
tension. It Is a very serious case. Even 
in the last year’s Finance Bill I ra?sed 
this matter. How it could—

MR. SPEAKER: You can come and 
discuss the matter.

SHRI SAMAR GUHA: I have lost 
the opportunity. I do not get the 
opportunity.

I was trying to raise that matter on 
several occasions. I have written to 
the Finance Minister also. Last >ear 
I raised the matter. Then I got suffi
cient material about that. Now what 
will happen? I will not have an 
opportunity to utilise that material.

Unless you agree that half-an-hour 
time will be given on that question I 
will not ask the question. In protest.
1 will not. (Interruptions) Why should 
I lose priority of my question? If you 
be kind enough, first priority___

MR. SPEAKER: 1 shall look into it. 
You can come and discuss with me.

Change In Timings of Flights from 
Calcutta to Delhi

*911. SHRI SAMAR GUHA: Will
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(^), wttetKer'Wmtogp pf flights, both 
moming" and ' evCTiing fr6m Calcutta

to Delhi are very inconvenient for the 
passengers;

(b) whether Calcutta is the
link of flights to Assam, Manipur, 
Nagaland, Tripura and Orissa; and

(c) if so, whether for the conveni
ence of the passengers of Eastern Re
gions timings of flights from Calcutta 
to Delhi should be changed?
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SHRI SAMAR GUHA: If you ask 
any person who flies from Calcutta in 
the morning, it is at Six O’clock. What 
the hon. Minister says—in the mann
ing at Six there is no connecting flight 
from any place of the Eastern Region 
—neither from Orissa, Tripura, nor 
Assam, Meghalaya, from nowhere. In 
the morning there i8 only one flight.
If anybody wants to travel from the 
Eastern Region he cannot avail of this 
morning flight to Delhi.

Even from Calcutta also, coming is 
miles away from the heart of the city, 
they cannot avail of it. Nobody gets 
taxi. That is the problem. We have to 
start at 4 O’clock or 4.30 O’clock. At 
that time no taxi is available. There
fore. if one has to avail of the llight 
at Six. one has to come at the Airport, 
remain at the airport and then avail 
of it. Those fortunate people who 
have cars can avail of it. This is one 
of the problems of the morning flight.

Evening flight is at 8.15 P.M We 
reach here in Delhi in our htfuse at
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1 or 2 O’clock. The next day il you 
hav« to come to Parliament you feel 
drowsy—

MR. SPEAKER: You know more 
than anybody else, it is Question Hour 
and not debating hour. Please put 
the question.

SHRI SAMAR GUHA; Right, Sir. 
Has the inconvenience which is being 
laced by the passengers of the Fast- 
em Region of India been taken into 
consideration while fixing up time for 
the morning flight at Six and also 
evening time at 8.15?
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SHRI SAMAR GUHA: Sir, in spite 
of the fact that there were more than 
two flights from Calcutta in the morn
ing earlier why those flights were 
suspended? What the bon. Minister 
says is that it is done for linking etc.. 
for their convenience, which is not 
correct. That also he has admitted. 
What happens is, you have to wait for 
lour hours or five hours. So, what I 
want to know is this: Why is it that 
Calcutta is so unfortunate? It is not 
the case in respect of people going 
from Delhi or coming to Delhi. It is 
not the case in respect of people flyiwg 
from Bombay and other places. They 
are starting at convenient timing. 
Many flights are also there. But wliy 
should this be so in respect of Cal
cutta, which connects the whole of 
the Eastern Region? It starts at an 
odd hour in the morning at six. In 
the night also it starts at an odd hour 
of 8-15. Therefore, I ask the hon. 
Minister, whether he will reconsider 
the matter and see that this incon
venience is removed.
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SHRI KRISHNA CHANDRA BAL
DER: Ur. Speaker, Sir, I agree with 
the VMstion which has been P*rt by
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my fcpn. **«• Sm w  Guha,
In th# earlier c a t i o n  No. 909, me 
found that o m  of the causes was this. 
The timing of the flight* are not 
proper. This is something which 
causes great inconvenience to the 
passengers. In the earlier Question 
No. 90S. the bon, Minister has men
tioned that many flights are going 
vacant to Calcutta, and also from 
Calcutta to Delhi) via Ranchi, etc. 
Another cause is that Calcutta is not 
brought in within the Tourist Map 
of India. This is another cause. So, 
what I want to know is this:

May I know whether you will consi
der changing the timings of these 
flights -from Calcutta to Delhi and 
from Delhi to Calcutta?

Secondly, may I know whether you 
are thinking of bringing Calcutta 
within your Tourist Map?

SHRI PURUSHOTTAM KAUSHIK: 
I can mention for the information of 
the Hon. Member that Calcutta is al
ready on the Tourist Map of India.

And, so far as the services are con
cerned, there are so many factors as 
I just mentioned. There are lot of 
adjustments which have to be made 
between so many places and that is 
why this was done.

SHRI L. K. DOLEY: I thank my 
hon. friend Prof. Samar Guha for 
raising this important question. This 
question vitally relates to the air 
services to the eastern region of 
India.

Sir, we have a bitter experience in 
respect of this aix-travel from Delhi 
to Calcutta and from Calcutta to 
Gauhati. Our experience is that in 
Gauhati, huge numbers of passengers 
travelling up to Dibrugarh, are fac
ing great difficulties, because of the 
fact that the daily boeing flight is not 
being maintained up to Dibrugarh.

So, my question is this: Will the 
Government expiw* the possibility 
of maintaining regular service of Boe
ing unto Dibrugaxh eveiqr day, in order 
to remove this iBfiflAPttteQR tfct

passengers, as huge ouxnber8 of pas
sengers from Gauhati to Dibrugarh 
are lacing this inconvenience, due to 
lack of this daily Boeing Service? Will 
you extend it and make it a regular 
service? This is my question.

SHRI PURUSHOTTAM KAUSHIK: 
That cannot be done at present. We 
are preparing Gauhati for the opera
tion of the Air-Bus. Air-Bus defini
tely cannot remain there in Dibru
garh. So, after the start of the opera
tion of the Air-Bus what arrange
ments will have to be made, will have 
to be looked into.

SHRI L. K. DOLEY: I have been 
asking for the Boeing Service. That 
has net been answered.

MR. SPEAKER: Are you able to
provide a Boeing Service?

SHRI PURUSHOTTAM KAUSHIK r 
We are making ready the Gauhati air
port for operation of Air-Bus. When 
Air-Bus is introduced, we will have to 
see whether Boeing is required or not 
and then if it is required, some other 
arrangement in the best interest o f  
that region will be made.

SHRI L. K. DOLEY: Sir, j repeat 
I am not asking for the Air-Bus. I 
am asking about the Boeing service.

MR. SPEAKER: The Minister is 
saying that he is trying to introduce 
Air-Bus. If that is found possible, 
then it will be considered. He has 
said it.
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MR. SPEAKER: This does not arise 
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-Vfftp? WRRFVT fllfv f*T wht

fr in * *i$r ?ftw m r &
9T«fT 410 Vt T^vf Wlf, VT f*IST ^KCIfd 
4 W  211 Wf ▼TTT̂ Tfft f t  TT Ifltft $

. TTPR if ̂ ffVt fî fST TT f  )

MR. SPEAKER; This is only a sug
gestion lor action which you may 
-consider.

Jpostlnsa and jmmotloiui la CoUecto. 
rates of Excise and Custom*

*912. SHRI YASHWANT BOROLE: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether it is a fact that all the 
Collectorates of the Excise and Cus
toms covering the whole country are 
not covered administratively by the 
■common rules of postings and promo
tions and the <81811 at -certain places 
corner most of the benefits; and

(b) if so, whether some steos are 
being taken to see that this drawback
lo  certain staff at various places is 
.removed?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGRAWAL): (a) Group A 
posts in the Customs and Central 
Excise Departments are manned by a 
common service, partly by direct re
cruitment and partly by promotion 
from Group B officers of these De
partments. There is a common sani- 
ority list for Group A officers, who 
are also liable for service throughout 
India ,and therefore they are all on 
"the same footing so far as their pro
motion prospects and postings are 
concerned.

• At "regards posits in Group B. C 
and.: Dj - th$re. .«r« separate - rca&es 
which, In most cases, comprise one or

flomatiskaâ  more than one Custom 
Houses/Ck&ectoraftet, The general 
rules and criteria for promotions with
in and between t&Miie group! are com
mon. However, in view of the vary
ing pattern of development and indus
trial expansion in different parts of 
the country, the nature of customs or 
central excise work at different places 
and the consequent differences in 
organisational and supervisory pat
terns, the expansion of the cadres has 
been more in certain Custom Houses/ 
Collectorates than in others, as a re
sult of which the pace of promotion 
cannot always be uniform in different 
Collectorates.

As regards postings of officers in 
Groups B, C and D, these are made 
within the area of the Collectorate 
or Collectorates manned by one cadre, 
and the same general principles are 
followed. However since the juris
dictions of different Collectorates have 
been establishment with reference to 
various administrative considerations; 
particularly the number of assessees 
and the amount of revenue collected, 
the areas manned by different cadres 
vary considerably. It follows that 
staff in certain Collectorates are li
able to transfer over wider areas than 
those in other Collectorates. This, 
however, is inherent in the system of 
division of the tax administration into 
viable Collectorates.

(b) Whereas the principles of pro
motion are applied and followed uni
formly, it would not be possible to 
have complete equality in promotion 
prospects etc. for employees in Groups
B, C and D except by having a com
mon all-India cadre for such posts, 
which is not considered practicable 
as it would involve far greater draw
backs in the shape of transferability 
of lower-paid employees throughout 
India. However, while scrutinising 
or according staff sanctions, an at
tempt is made to achieve some uni
formity in the ratip of supervisory 
Jposts to lower posts, which would help 
tq evpft. out disparities in promotion 
prosfecte ia different cadres.




